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Transport Cooperative Societies 

(Shrl Kapur Singh: 
128. . ~ Shrl Krishnapal Sin&'h: 

L Shrl Gulshan: 

Will the Minister of Transport be 
'Pleased to st..lte: 

(a) the number of registered trans-
port cooperative societies in lIifferent 
'States; 

(b) the number of such societies of 
Scheduled Castes and Scheduled 

'Tribes, 

(c) whether any special facilities 
are being given to the societies of 
'sch"duled Caste people; and 

(r1) if so, the details thereof? 

The Minister of Shipping In the 
Ministry of Transport (Shrl Raj Bah_-
dur): (a) 826 as at the end of June, 
1962. 

(b) The information required is 
being collected and will be laid on 
the Table of the Sabha as soon as it is 
ava:lable. However, 4 such societies 
were registered during the loast three 
years. 

(c) No. 

(d) Does not arise. 

Agricultural Societies 

129 r Shri Kapur Singh: . L Shri Gulshan: 

Will the Minister of Community 
Development and Cooperation be 
pleased to state: 

(a) the number of registered agri-
cultural societies in various States; 

(b) the number of such socleties 
run by Scheduled Caste o:md Sche-
duled Tr:be people; 

(c) whether any financial or other 
help is being given by Government to 
these societies; and 

(d) if so, the details thereof? 

The Deputy Minister in the Minis-
try of Community Development and 
Co-operation (Shrl Shyam Dhar 
Misra): 

(a) A statement showing the num-
ber of agricultural coopemtive socie-
ties in the various states of the coun-
try as on 30-6-1962 is laid on the 
Table of the House; 

(b) Cooperative societies are not 
classified on the basis of caste and as 
such the number of societies run by 
Scheduled Caste nnd Scheduled Tribe 
people is not available; 

(c) Yes, assistance is given to ('er-
tain types of agricultural cooperative 
societies. 

(d) A statement is laid on the 
Table of the House. [Placed in the 
LibTary. See No. LT-1838/63]. 




